2999 Written Answers

THE DEPUTY MINISTER ™ THE
MINISTRY or FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASAHIB
SHINDE) : (a) Yes, Sir. The Government
of Kerala are considering such a proposal.

(b) The proposed Corporation will take
over the various commercial projects which
are at present controlled by the  State
yFisheries Department and organize and
operate them on commercial lines. The
functions of the Corporation will be fishing,
processing, marketing including export of
fish and fish products, boat building, net
making, etc.

(¢) The Cooperative Organisations deal-
ing with fisheries and fish products will
not be adversely affected.
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t[AUDIT OF COOPERATIVE SOCIETIES IN
DeLHI

*519. SHRr RAM SAHAI: Will the
Minister of Foop, AGRICULTURE, COMMU-
NITY DEVELOPMENT AND COOPERATION be
pleased to state whether the demand made
to Government for additional staff for
auditing the accounts of the cooperative
societies in Delhi, in which no audit had
been carried out for more than three
vears, has since been met and whether
the audit of the accounts of these socie-
ties has since been completed; if not, the
reasons therefor; and if the audit has
been carried out, what was the financial
condition of the societies?]
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i[Tue DEPUTY MINISTER 1IN THE
MINISTRY or FOOD, AGRICUL-
TURE, COMMUNITY DEVELOP-
MENT anp COOPERATION  (Sumi
S. D. Misra) : Yes, Sir. Additional
audit staff was sanctioned to the Delhi
Administration. Of the 14  societies
whose audit was in arrears, 9 have been
audited, 3 could not be attended to due
to non-availability of complete records
and the registration of 2 has been can-
celled.

Of the 9 societies audited the financial
condition of 8 has been found to be fair-
ly satisfactory. One society owing to
continuous losses has been taken up for
liquidation.]

RISE IN PRICE OF EDIBLE OILS

396. SHrt T. V. ANANDAN: Wil
the Minister of Foop, AGRICULTURE,
CoMMUNTTY DEVELOPMENT AND  Co-
OPERATION be pleased to state :

(a) whether measures enunciated in
his Siatement laid on the Table of the
Rajya Sabha on the 11th December, 1965
regarding edible oils have intensively been
cnforced;

(b) if so, what are the reasons for
failure to arrest the rise in price of edible
oils which has during this year risen by
50 per cent; and

tl 1 English translation.



